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all-out -drive for small savings. This is one 
of the suggestions which it under consi- 
deration.
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Non-Utilisation of Development 
Fond by States

+
♦128. SHRI JAGADISH BHATTA- 

CHARYYA :

SHRI RAJDEO SINOH

Will the Minister of FINANCE be 
pleased to state:

(a) whether the amount of Develop-
ment Funds in respect of 10 States is 
likely to lapse for lack of proper organisa-
tional set-up;

(b) if so, the names of these States 
and the reasons for not utilising the amount 
of development fund allocated to them; 
and

(o) the stops taken to ensure full utili-
sation of tends allotted to these States 7

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN): (a) 
According to the information available so 
far, no shortfall is likely to occur in Plan 
expenditure in any State during the 
current year.

(b) and (c). Does not arise.

SHRt JAGADISH BHATTA- 
CHARYYA : I want to know from the 
hon. Minister if the Government is going 
to extend the time limit to utilise the ftind 
by the States in view of the urgency of 
development work in those States which 
are otherwise backward States.

SHRI YESHWANTRO CHAVAN : 
As a matter of fact, even during the lean 
period they are over-spending. That is 
my difficulty.

SHRI JAGADISH BHATTA- 
CHARYYA : I want to know if the 
Government has thought of the Agri-
cultural Refinance Corporation taking 
greater interest in the development of 
these States by drawing up schemes at an 
early date.

SHRI YESWANTRAO CHAVAN : 
That is the function of the Refinance cor-
porations. It is really doing work in some 
States. In some States there is some orga-
nisational set up properly manned and they 
can take more advantage of it. In some 
other States it is rather lagging behind.

SHRI JYOTIRMOY BOSU : In 
West Bengal, under Presidential rule it is 
far behind.

SHRI YESHWANTRAO CHAVAN : 
Even under your rule the position was 
thesmae. . . QMtm&tom)
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SHRI K. LAKXAPPA : Is It a fact 
that in various State# including Mysore, 
the ftmds allotted for development schemes 
such as organising the small farmers and 
helping them have not been utilised and 
the scheme Implemented? To quote an 
instance, in my State of Mysore* even 
though the processed applications of the 
■mall farmers and cultivators have piled 
up, the Reserve Bank has not given the 
clearance. Even the agency fixed to 
implement the programme is so lethargic. 
What is the reaction of the Government? 
Would this Government give suitable 
instructions to see that the scheme » 
implemented so far as Mysore State is 
concerned and also a proper assessment 
made ?

SHRI YESHWANTRAO CHAVAN: 
I think he is asking me questions specifi-
cally about small farmers scheme and the 
marginal farmers scheme. I think there 
he is right. Unfortunately not only in 
case of Mysore, but, practically in all the 
States the scheme is not taking off the 
ground, and it is not merely the Reserve 
Bank or any other Bank that is respon-
sible. Naturally, the Reserve Bank has
certainly given the necessary instructions,
but the basic thing, if at all the scheme is, 
to take off the ground, is to identify the 
small and marginal fanners.

SHRI K. LAKXAPPA : I would like 
to clarify whether they have been identified 
or not....... {Interruption)

SHRI YESHWANTRAO CHAVAN : 
If you wan to clarify I am prepared to 
listen to th a t: then, there is no question 
for me to answer. Your question, as I have 
tried to understand, was whether the small 
faymjw. and the marginal formers scheme 
is any progress in Mysore, and
whether the banks aw doing enough in 
that matter. That Is your question-quite 
a cornet question-

that certain agencies axe given the resposi- 
bilityof looking after the things and the 
banks have to take the burden in this 
matter. I am myself taking keen interest 
in this matter and I had called the Agri-
culture Commissioners 'in some of the 
Northern States and less-developed States 
to see vtfnt difficulty is there in this whole 
process. I find that the whole thing is 
stuck at this point, namely, of identifying 
the marginal farmers and the small 
farmers. In some States the records of 
the ryots and other things are rather defi-
cient. So, possibly, that is coming in the 
way. But, I had asked the Finance Cor-
porations and the Banks—in the recent 
meeting that I had with Custodians of 
Banks,—to see that these things are looked 
after properly, I really want your specific 
suggestions which certainly I will take 
note of.

SHRI K. LAKKAPPA : My sugges-
tion is. . . {Interruption) -I have not com* 
pleted, Mr. Pandey. The authority has 
identified the marginal formers and they 
have prepared the list. But, the process 
under which and the agency by which to 
implement this scheme, has not been 
okayed by the Reserve Bank. That is 
the whole difficulty. That is why I 
wanted to know about that.

SHRI YESHWANTRAO CHAVAN: 
I will look into it. If the process of 
identification is over, I will certainly look 
into it.

SHRI R. S. PANDEY : If you are 
operating the banking through post 
ffflfr—, in that case you may be able to 
reach the poor and the small fanners of 
the country. You may be able to reach 
them better.
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SHRI ft. S, PANDEY ; I know that 
I am guilty not to take your permission, 
but I was excited because. . .

«r«*w *r$tm : v t  t o
«f#F t  'PFrfgira*c *  TO?rr 
j i .  . .

SHRI R. S. PANDEY : I will give a 
practical suggestion. It is a question of 
the fate of the country and of the small 
farmers.

MR. SPEAKER : But, do it mu
proper manner. STPT *r«8TW SPrnpt

ttfp-qv r?r w t  fr,
w fc  ?r^r v t  *rnt 3r t o t  rcerr
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The Bihar Government had certainly 
made certain demands. We had sent— 
as we normally do in these circumstances- 
teams representing the Planning Commis-
sion, the Finance Ministry, etc. they 
went there. They had made certain recom-
mendations about the ceiling in this 
matter,— ceiling for loans, ceiling for 
relief, coiling for gratuitous relief etc. 
And on different heads, large amounts of 
ceilings have been accepted. The actual 
release of the funds depends upon the 
actual expenditure made in those different 
spheres. I do not have the exact figures 
with me heie. If the hon. Member 
tables a specific question, I can give the 
figures.
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SHRI YESHW ANTRA O CHAV AN ; 
If you want any specific detailed infor-
mation you can ask a specific question on 
that and 1 will reply.
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